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(b) what steps have been taken by
Government to collect the arrears
and the amount collected year-wise
during these years?

THE MINISTER OF STATE IN
THE MINIS’I_‘RY OF FINANCE/
faa watw A usa A (SHRI K. R.
GANESH): (a) and (b) The requi-
site information is not readily avail-
able. The same is being collected
and will be laid on the Table of the
House as soon as possible.

STEPS TO ACHIEVE PRICE STABILITY

103. SHRI N. G. GORAY:
SHRI KALYAN ROY:

SHRI BALACHANDRA ME-
NON:

SHRI M. V. BHADRAM :

Will the Minister of FINANCE/
fa= H&t be pleased to state:

(a) whether it is a fact that the
Reserve Bank of India as well as the
National Council of Applied Econo-
mic Research have recently urged
upon Government to take immediate
steps for maintaining a reasonable
degree of price stability; and

(b) if so, the steps taken by Gov-
ernment in this regard?

I e s

THE MINISTER OF FINANCE/
far wet (SHRI Y. B. CHAVAN):

(a) The latest Annual Report of the
Reserve Bank of India has Inter alia
mentioned that “the most important
need of the moment, however, is the
maintenance of a reasonable degree
of price stability in the economy.”
The National Council of Applied
Economic Research, in a recent issue
of its journal, has suggested restraint
on Government expenditure,

{b) The Government has initiated
various measures for ensuring price
stability in the economy. On the fis-
cal side, economies are being effected
in the non-plan expenditure at the
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Centre, and the State Governments
too have been urged to economise on
current expenditure and to exercise
restraint in the matter of over-drafts
from the Reserve Bank of India.
Simultaneously, steps have been an-
nounced for mobilising additional re-
sources to help meet the expenditure
on account of the refugees from East
Bengal.

A fairly restrictive credit policy,
put in operation since January 1970
by stages, is being pursued. With a
view to discouraging speculative
increases, forward trading
operations, including non-transferable
specific delivery contracts, in all edi-
ble oils and oilseeds have been sus-
pended, and certain lacunae in the
Forward Contracts (Regulation) Act
have been sought to ke removed
through an Ordinance issued last
month. Future trading in gur has
been banned. Price and distribution
controls are being continued over a
number of essential commodities, and
have recently been extended to cover
the products of iron and steel re-
rollers. Regulatory steps have been
taken for ensuring adequate releases
of sugar from the mills, and restric-
tions have been placed on the stock-
ing of sugar by registered wholesalers.
The current gap between supply and
demand in respect of several essen-
tial commodities like raw cotton,
edible oils, steel and soda ash is being
made up through larger imports. Ad-
ditional foreign exchange has been
allocated recently for the import of a
number of special steel items. Major
cereals continue to be sold at fixed
price through a net work of fair
price/ration shops; the State Govern-
ments have been advised to further

strengthen the public distribution
system.

CHANGES 1IN TIME SCHEDULE OF Fricurs
IN EASTERN ZoNE

104. SHRI DWIJENDRALAIL S
GUPTA: Will the Minister of TO[FI%\{
ISrM AND CIVIL AVIATION /
gz [ AWK favEa @t be pleased
to state:

(a) whether Government are aware
of the public reaction due to change
of the time schedule of the various
tights in Eastern Zone;



